
NOTIFICATION

rur96tl"""t, zozs

rtro'89 e : The services of Mrs' shikha Agrawal, Civil Judge (sr.Div.)-cum-J.M., Daltonganj are placed at the
disposal of Hon ble the Chief ]ustice, High Court of Jharkhand, Ranchi, for her appointment as Deputy
Secretary, SCMS Secretaria! High Court of Jharkhand, Ranchi.,

By order of the Court

Sd/-Manoi Prasad
Registrar General

lqs3
Copy forwarded to the Principal secretary to the Governmenf Department of personnel,

Administrative Reforms & Rajbhasha, Jharkhand, Ranchi / the principal secretary, Law (Judicial)
Departmenf Government of Jharkhand, Ranchi / the Accountant General (A&E), Jharkhand, Ranchi /the
Registrar (Admn'), the Registrar (Estb.)/the Member secretary, scNis/the Central project Co-ordinator, e-
Courts Project' ' ' ' ' "'High Court of Jharkhand, Ranchi/ the Principal District & sessions Judge, Daltonganj and
the officer concerned for information and needful .
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